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. Keglonﬁli:?nce

T Uttarakhand Pollutiod Control Board
174 Awas Vikas Colony, Haldwani, (Nainital)
UKPCB Ph No.- 05946-225618, 221532 Web Site-www.ueppcb.uk.gov.in

Ref: UKPCB/ROH/ ﬁz‘/;j"/;@?-g-— Yo

To,
The Member Secretary,
Uttarakhand Pollution control Board,
Gaura Devi Paryavaran Bhawan,

46-B, IT Park,Sahastradhara Road,
Dehradun.

Date- 2__(/@(_'[/ ?‘D/

Sub: -Regarding the order passed in original application No-453/2023 Raghuveer Singh Gadiya

Vs State of Uttarakhand & Ors filed in Hon’ble NGT.

Respected Sir,

Please find that in compliance with the Board Head Office Letter No- UKPCB/HO/Gen-183-
713/2025/901 dated 16.06.2025 on the above subject, the site in question has been inspected on
21.09.2025 by the committee constituted to the study impact of mining operation on the Ecological &

Environmental stability of the Geo-Tectonic Zones in the area in question.

Therefore the report of the joint committee on the above matter along with its attachments is

respectfully requested for further necessary action.

Copy to:

Sincerely

W el
(Anurag Negi)'l
Regional Officer

1. Member Secretary, State Level Environmental Impact Assessment Authority, Dehradun

for kind information, please.
2. District Magistrate Bageshwar for kind information, please,
3

. Director, G.B. Pant National Himalayan Environment Institute, Koshi Katarmal

Almora for kind Information, please.

egional Officer

BRI

(3 scanned with OKEN Scanner

R



Ficld Survey Report

APPLICATION NO, 453/2023

(LA, N0.225/2024)

(3 scanned with OKEN Scanner



619

int in h mmitt nstituted in_complian ith the order
dated 22.04,2021 in nal at 4 Raghuveer Singh Gadiva
State of Uttarakhand filed in Hon'ble National Green Tribunal. N Delhi,

Background:-

. Hon’blc National Green Tribunal, New Delhi passed order on 22.04.2025 in case N0.453/2023 Raghuveer
Singh Gadiya Vs State of Uttarakhand & Ors. The effective portion of the order is as follows-

29 In the present case, such study may be conducted by a Joint Committee Comprising SEIAA, a
representative of UKPCB, a nominee of G.B Pant National Institute of Himalayan Environment, Almora and any
other expert which the above committee

find appropirate to be included for the purpose of the above Stated study.
32. A compliance report shall also be submitted by 30.09.2025 before Registrar General of this Tribunal
by UKPCB and District Magistrate, Bag,

eshwar. If find any futher order is rquired, Registrar General of this
Tribunal shall get the matter placed before the concerned Bench,
33. With the above directions, O4 is disposed of.

34. Pending IA also stands disposed of accordingly.

35. Copy of this order be forwarded to SEIAA, Uttarakhand Director, G.B Pant National Institute of
Himalayan Environment, District Magistrate, Bageshwar and UKPCB for information and compliance.
A Copy of the order passed by Hon’ble NGT is inclosed. (Annexure-01) -

In accordance with the above, a field inspection of the area in question was conducted on 20.09.2025 by

the members of the committee constituted by the Board Head Office Letter No. UKPCB/HO/Gen-183-713/2024/
513 dated 16.06.2025. Attendance at the joint inspection as follows:- (Annexure-02)

1. Dr. Ashutosh Gautam, Member SEAC, Dehradun Uttarakhand.

2. Dr. Asgesh Pandey, Scientist-C G.B Pant National Institute of Himalayan Environment, Koshi Katarmal,
Almora.

3. Harish Chandra Joshi, Asst. Scientific Officer, Uttarakhand Pollution Control Board Haldwani.

Members of the Constituted Committee Conducted a ficld inspection of the M/s Anand Singh Kalakoti

Soapstone Mine in the village of Papon, Tehsil & Distt:-Bageshwar and the area. Based on the on-site inspection
& available doouments, the report is as follows:-

1. M/s Anand Bingh Kalakoti Soapstone Min Is situaled at the village of Papon, Tehsil & Distt:-Bageshwar

& in favour of the lessee, mining Iease of mineral soap stone was approved for a period of 20 years in
total arca of 2.81 acers i.c, 1.14 Heet, within the arca of village of Papon, Tehsil & Distt:-Bageshwar by
Industrial Department Section-l, Uttarakhand Gowt, Office Memorandum No-2424/nd. Dept/74-
Kha/2001 dated 08,02.2002, The saide mining lease deed was registared in sub rogistar office Bageshwar
on 22.02.2002, in view of the expiery of its lime period on 21,02,2022, as per the pravision of Uttarakhand

Minor Mineral Policy-2015 (ss amended form time Lo time) by Govt order No-2250/VII-A-1/2021-74
Kha/2001 of industrial development seotion-1, to Shrl Anand Sin

gh Kalakati 8/0 Shri Diwan Singh
Kalakoti, resident of Village-Dofur, Tehsil & Distt:-Bageshwar.further District Mining Officer
Bageshwar has been sent report to the District Megistrate

ageshv : s Bageshwar for cancellation of the said mine by
giving instruction regarding closure of the pit in a scientific manner us -~ o plan
(Annexure-03) Per mining clous

by e
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2. State level Environment Impact Assessment Authotity, Uttarakhand, !ﬂdfﬂ Nagar C‘g"‘:{ S;FI"T;W Dwar
Road Dehradun (Constitued by Ministry of Environment Forest and Climate Change, daoud 36 Il12 1a, Nc}v
Delhi) has been grant Environment Clearance by Letter No-E.C No‘-74-0l('37)/201 8 dat . ,20!9 in
favour of Mr. Anand Singh Kalakoti /0 Diwan Singh Kalkoti resident of Village-Dofar, Tehsil & Disty..
Bageshwar for 5105 to 7184 Tonnes per year.Now which is suspended. (Annexure-04)

The approval of mining plan & prograssive mine closure plan in relation to mineral production has been

approved by  the  officc  memoramdum No.3489/Mu.kha./Mining/65/Soapstone/
Bageshwar/Bhu.Kha. Ni.ikai/2010-2011 dated 08.12.2022 og Geology & Mining unit,Directorate of

Industries, ~ Uttarakhand,  Bholapani,  Post-Badani,  Dechradun,Subjected to  various
Cmdition!mtﬁctions.(Anncnm—OS)

In view of environmental pollution, Head Office, Uttarakhand Pollution Control Board Letter No. Dated
22.05.2023 conditional Consent to

Operate(CTO) has been issued up to 31.03.2024 to M/s Anand singh
Kalakoti S/O Diwan Singh Kalakoti resident of Village-Dofar, Tehsil & Distt:-Bageshwar. Futher as per
Letter No UKPCB/HO/C&M-179/2024/2025 dated 24.08.2024 Board Head Office, Dehradun dircctions
have been issued to stop the mining work in above mentioned soapstone mining area till further order by
the imposing environmental compensation of Rs. 10,08000/<(Rupees Ten Lakh Eight Thousand Only)
—{Annexure-6) . : :

esment of the impact of the minin

eration on environmental/ecolo sustainab / in the area-

The mining site is.located in the Papon village of Bageshwar district . The area is nestled between agricultural
mixed forest on the lower side, connecting to the downstream water channel

de, it is demarked by a motorable road adjoining the upper pine forest. The
mining sites lack proper boundary demarcation, and a retainin

g wall on the down slope was also absent. Overall,
the area seems biodiversity-rich, but the mining activity has led to the introduction/spread of invasive species in
and around the site. The whole area, including the mining pit, overburden and connecting road, was observed to
be largely invaded by the invasive species. As per the locals, the mining activities have been closed at the sites
since 2023. The impact assessment of the mining site was not possible due to the data gap, as the comparison of
ment may have provided some evidence. However, a few
observations are listed below.

» The mining area is under a secondary succession process,

and most of the area has been covered by sparse
vegelation, mostly herbaccous and shrub species, and no recruitment of tree secdlings and saplings was
observed.

Along the site, common tree species wero Quarcus leucatrichophora, Pinusraxdurghii, Toonacillata,
Rhododendron arboretum, Myrica esoulenta, Debregea siaedulls etc; likewise, dgeratina adenophora
wes among the dominant shiub- spceles,ollowedvy Rumes hastatus, Rubus ellipticus,ciciand
Cynoglossum ep.,Poa 8p, Artemisia sp.,Rubiacord|folia were the common herbs. In the surrounding
agricultural land,finger millel, soybeans, bananas, und ougurbit §peoles were observed asmajor crops.

The native biodiversity scems impacted by the mining site
invasive species such as Ageratina adenophora(commo

» and phytodiversity was largely invadod by
hysterophorus (commonly known as famine weed), Xanth

nly known as Croftan weed), P a”"“"ﬂ;’:
ium strumarium (commoniy known as €0

4 P |

(3 scanned with OKEN Scanner




621

Cocklebur and Chota dhatura),

: Rumex hastatus, etc. and can pos o e as @
nearby agricultural land by over contpeting themn. pose a threat to native biodiversity and

?cl::l;!ﬂ;gmil::d \::‘It it was.obscrved t‘hat_ mine pit is s.till open and rain water gets ntfcun:mlatcd. The

: n water is overflowing to ncarby drainage system through slopes, which is uitimately
going to Saryu River. The water is carrying mud and other materials to the drainage system. This may
affect -t.hc downstream soil crosion and may affect the downstream aquatic ecosystem, especially the
spawning of endangered Tor putitora (commonly known as Golden mahscer or Himalayan mahseer).

Slopes surrounding the mine pit also getting destabilized due to rain and may resuft in the fand sfide.

Overburden stocked in the nearby land may also slip down to the lower part of the hilly terrain due to
heavy rain fall. This may affect the nearby trees and may block the drainage system.

The effects of mining activity on the surrounding environment from the visited mine may not be

cnvisaged as mining activity is suspended. It is proposed that the study on the cffccts of minmg activity
on the surrounding environment may be carried ont when mining operation will be started.

It is proposed that the mine pit shall be closed with the stored overburden to avoid the incideace of land
slide, water accumulation in pit and surrounding environment. Retaining wall shall also be made on the
lower part of mine site before closing the mine pit to avoid the slippage of overburden.

Precautionary measures:
1. Effective management of invasive species is required.
i i i ilizing the area.
2 Construction of a retention wall may help in stabdmng' ‘ . B
3. Filling up the mining pit is required to avoid waterlogging and ﬁ.mm: landslide/subsidence probabilities.
4— Land restoration through the planting of multipurpose trec species can be promoted, and/or the area can
' : i i into fields.
erted into an agricultural field by shaping the arca in . . .
5 bI_.‘:11:(:;(!’1.:\'»;1bilizing plant specias,such as vetiver grass and bamboo species, can be planted in the landslide-
m' - - - -
6 pchularmnc al’ monitoring of biodiversity change is required, such asthe impact of mining dust on plant
. photosynthetic activity and regeneration capacity ete.

Mining has provided a livelihood option to the loculs residing in the far fringe arcas of the border district;

i idents adjacent to the mining ares, the
i ted their livelihood to somo extont, As per 1h_e res ; .
!h'..: c.:lmulrc hn: il‘mplﬂl :;ins a delay in getting the proposed compensation (house)from the ming owner. Thus, there

i eed to Create 4 win-win situation, ensuring sustainable and wise use of resources, and protecting nnli‘::
g‘:?d?vasity and the enyironment, Soapslone mining has not been carried out in the area since the year-2023
1

the p

ermission/Consent issued to the mining unit in question is currently suspended. It has been recommended (0

ini - Gowt. of Uttarukhand Letter No. 2199/VIIT-

lease. Further the Industrial Dept Section-1 of the ( : i
T\m;;:);‘io?zn:d 27.08.2025 guideline has been laid down including District Bageshwar for studylng.l!'c :‘ﬁ'f:m
o; mine lease based on In-Situ to rocks on ccologiosl stability of Geo Teclonic Zone, Scismic Stability

o =
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B : n mn‘ion caus in ivi !

ccassary action pleage, ( Annexure-47)
Site Photographg Altached ag enclosure (Ann exure-0f)

t. Scientific Officer

UKPCB Haldwani

Scientist-C Member SEAC
NIHE Koshi Katarmal,Almora. Dehradan Uttarakhand
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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH
NEW DELHI

ORIGINAL APPLICATION NO. 453/2023
(L.A. No.225/2024)

IN THE MATTER OF:

3.

RAGHUBIR SINGH GARIA
Village and Post Office- Papon
State of Uttarakhand-263634

...Applicant

Verses

STATE OF UTTARAKHAND
Through Chief Secretary
Government of Uttarakhand

DIRECTOR, GEOLOGY & MINING,
GOVERNMENT OF UTTARAKHAND
Bhopalpani (Kadaikhala)
Raipur-Thano, Airport Motor Road,
P.O. Dhanyari,

District-Dehradun,
Uttarakhand-248008

DISTRICT MAGISTRATE, BAGESHWAR
Collectorate Bageshwar,
State of Uttarakhand-263642

UTTARAKHAND STATE POLLUTION CONTROL BOARD
Through its Member Secretary

Gaura Devi Bhawan,

46 B IT Park Sahastradhara,

Dehradun, State of Uttarakhand-248001

MR. ANAND SINGH
Kalakoti S/.t‘a'.Diwan Singh Kalakoti

L
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COUNSELS FOR APPLICANT:

None
COUNSELS FOR RESPONDENT{(S):

Mr. Deepak Bora and Mr. Sai Darshan Patra, Advocates for State of
Uttarakhand

Mr. Mukesh Verma and Ms. Vatsala Tripathi, Advocates for UKPCB
(through VC)

Mr. Shashwat Panda, Advocate for respondent no. 5

CORAM:

HON'BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMEER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

RESERVED ON: SEPTEMBER 10, 2024
PRONOUNCED ON: APRIL 22, 2025

_JUDGMENT

BY HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER

1. This Tribunal registered the present Original Application

(hereinafter referred to as ‘OA’) under Sections 14 and 15 of National
Green Tribunal Act, 2010 (hereinafter referred to as ‘NGT Act, 2010’) in
exercise of suo-moto jurisdiction in view of law laid down by Supreme
Court in Municipal Corporation of Greater Mumbal vs. Ankita Sinha,
(2022) 13 SCC 401 on the bhasis of a letter petition dated 23.04.2023

sent by Raghubir Singh Garia, resident of village and post-Papon.
District- Bageshwar, State of Uttaralthand.

2. Complainant has said that illegal mining of soap stone is going on

in his village for several months causing damage to environment and

leading to depletion of natural resources but no action has be¢? taken by

- -

w~eran land. .
i
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“112, In these Jaets and clreumstances, we direct UKSPCB, SEIAA
UK, Principal Secretary, Forest, Environment and Climate Change,
Uttarakhand, Dehradun and Princlpal Secretary, Mining to ensure
that no mining activities shail be allowed in such area which cornes
within geo-tectonic zones like Himalayan Mountain System, Indo-
Gangetic Plains, and Peninsular Plateau unless a proper study on
ecological and environmental sustalnability in such area is conducted
by an experts committee comprising of seismology experts from
reputed and recognised institutions and in the light of their

observations and recommendation, appropriate decision is taken by
SEIAA UK,

113. In respect to the existing mining continuing in the State of '
Uttarakhand in areas which Jfalls in geo-tectonic zones, all such &5l
mining activities shall be reviewed/ revisited within next 04 months
by getting study as directed above conducted through experts
committee and thereafter only, the mining activities, if permitted, with
or without precautionary conditions, shall be allowed. This exercise
shall be completed by 15.03.2025 and all existing mining activities
shall be revisited by the concerned mining authorities accordingly. e

114. The study of geo-tectonic zones by seismology experts before
allowing any mining activities shall be a condition applied PAN India
and for this purpose, we direct communication of this order to
MOoEF&CC, all Chief Secretaries of different States and Union
Territories as also SEIAAs of all the concerned States/Union
Territories.” '

28. In view of the above, in the present case also, we direct District
Magistrate, Bageshwar to ensure that no mining activities are carried out
unless the selamic study in geo-tectonic senaitive area like the one with
which we are concerned In the present case la conducted by an Experts’

Committee which must Include Selsmological experts from reputed and

recognised institutions,

29. In the present case, such study may be conducted by a Joint

Committee comprising SEIAA, a fepresentative of UKPCB, a nomince of
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30. N
© mining activity shall be allowed to be carried out in the area ip

Question
unless a probability and feasibility clearance ig given by the

cx .
pert Committee, ng constituted ag above,

33. With the above directions, OA is disposed of;

34. Pending IA also stands disposed of accordingly.

35. Copy of this order be forwarded to SEIAA Uttarakhand Director
G.B. Pant National Institute of Himalayan Environment: District

Magistrate, Bageshwar and UKPCB for information and compliance

SUDHIR AGARWAL,
JUDICIAL MEMBER

DR. AFROZ AHMAD,
April 22, 2025 EXPERT MEMBER
Original Application No.453 /2023 1
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As SUCH, it is evident from the above observations that Unit is violating the provisions of Water
(Prevention and Control of Pollution) Act- 1974 and Air (Prevention and Control of Pollution) Act-1981;
and

Now Therefore, in exercise of the power conferred under Section 33(A) OF Water (Prevention
and Control of Pollution) Act-1974 and Section 31 (A) of Air (Prevention and Control of Pollution ) Act-
1081 as amended from time to time, M/s Anand Sing Kalakoti Soapstone mine, Vill-Papaun, Tehsilé
Distt-Bageshwar is hereby directed:-

1. To close down your Unit with immediate effect.

2. To deposit Rs. 10,08,000/-(Rupees Ten Lakh Eight Thousand only) as Environmental
compensation as first phase of violation in favor of Uttarakhand Pollution Control Board payable
in the form of demand draft at Dehradun.
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compliance wilh tha EMP and other stipulated conditions,
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oo 135 sol generated: during mining shial be temporaty staoked Iy exiarcn
7 | be. subsequently vacated and back filed’ Jn mined out pits. He‘yaste

TR ' 3 ok K i [ / 2

|

£ oLt ittt

o |
|
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- 637
generaled intha-area Will be backlilled duiing rais and 1and made sultabla vall
Back filling shall be don in a relreating ninrﬂie'r'frofn lowar level to 'up'pokf?évceull.t.}:.ﬂgionng‘

_ aclu_ri.ty and back filling shall be done simullanaously once space Is avallable.

11. No disturbance to natural drainage system around (he. mining lease area shall be done, No
mixing of wasles is allowed. The dump site shall be kept away from the hiearby nallatishuater
bodies and maintained at a dislance of at least 100 meters, The external dump shall be
protected against slide/slip by tdopling suilable ‘mechanical and vegetative measures,
Proponent should constiuet a retaining wall, alohg the nallah side, vith sultable helght: to
protect soil ‘erosion, The tonsiriction of log wall, chéck dam dnd planling of grass

.. Sbeciesisoil binding dwar spacies i duinp yard shall be done,

12.The project proponant shall undettake transportalion of mineral from pit head'to read head
manually or by mule: Funher it shall stiictly adhére 1o the horms of Transport Déparlmant in
refraining from use of polluting tind less fuel effielot veliicles for transporting extracled
Winerals 1o final destination. There shall be no over loading of vehicles as against standard
harms fixed by Central Govermment/State Government/Hon'ble Courls from lime fo time.

13, The project ‘proponent shall regulate ‘and' maintaln -record of the quantity of soapstane
extracted during @ season, The monitoring shall be ensired by'Mines Department/Dictrict

_Administration from time o time, BEe AL

4. There shall be no labour campiin the mining lease & 4 for thie labour engaged In'mining of
sospstone, The_.jabmxr-mgag_eu In mining shall be ded free fuel wood/alternate source

__ Oftenergy to avoid any pressure on adjoining forest laric

13. Froponent should submit sufface water quality a

feport as committed in EMP; with suitable paramete

18. Under corporate. social responsibility proponent shouldidh

drinking “watar, . ed ucalion, housing, sanitation;. he
- rensportztion and communi
17.The proponent ‘shall erect eco friendly mobile.
_. ensure disposal of solid waste asper the exisling p
18, Afiorestation shall be carded outin nearby Van Panchayat;
site specific and cater'to the demand of {he Van P: nchayat.
State Forest Deparment shall ensure ‘fhe. compliance;
gease plantation of shyubss =«
48.9ne Geology and ‘Mining department shall - [denfify an
meaiioring of quality;of grodnd waler of existing hand pumps-and t
1he mining sile, N S e
20.The project proponent shall formulate & transparent and unblased -procedure for
engagement m"labauq_er;_s-.for_'sus!a!nabje’ extraclion”of {he minerals from the. mining lease
ziez, The project proponent shall ensure thal maximum |dcal (abour be engaged and hence
empioyment opportunily provided. The project proponent shall follow all safety measures for
labour fosce engaged in dccordance willy relevan( Acts/Rules, ' '
21, The project preponent shall prepare the plan of mining In canformity with the mine lease
condiiiong, and Ihe Rules pregeribed in thls regard thereby clearly dellngating the No Wotk !
Zone n Ahe mine lease area e, alJeas! 100m distance from NallahsMWaler Badias bridges |
educational instilution or strugtures of hislorical Inportanca, ' - oy i
/22, Effective saleguard meagures, such as regulor vater sprinkling shall be varriod out In critical ' o
areas prone 10 @l pollutlon‘and having high Jevals of particulate mattor such ag loading and "
unloasing puint snd il Lansfer polats, Il shall be ensured that the Amblaqt A\ir Qualit
paramelefs copforn o ihg nomns prescribed by the Contral Poliilon Control Board { e
regerd, : 0 this 1
23.The project propenent shall provide prolaecliva ragpliatar flavices (o - : |
dusty. arias and they shall Blso be provided wilh pduqumu'fm[“[nganmtf In\l‘gﬁm{? Working In {
gt and health aspec)s Perdodical medical examinalion of the workers enga ‘d‘ | o0 on safy o
G5 shall e caglgd ol pnd records milntained, | e the projpct {
L

" 24, The proponeny ‘shall provide eco fiendly mebllg tollsts for the wWorkleoe ‘

i ensure disposal of solld v/aste 6t per thu exlsting luovlulona:r'ﬂm%“&féfi,’f,‘," at slte any shall
(. .25, The project pr popent shall ensure compliance 1g pIoyislons of llus.

Regulations :mdo Guidelings, for tha time belng In lorce, ag “DPl!cabm he all Aclg, Rules
2ic« " '26.Tha projact proponenl should plant 2000 tiees in first 2 yoprs follqy do the |
1 Anthe Jast 3 yaars, The plants:should be planted iy he buffer, zq ved b
a¥ . We blank area near by Ven Panchayals/Gram Sablig Jang, ne of the my, NG site and 1
e Lear, Pholography of the proposed mining sile as well gs e plantatign
E_ Project Prapangnt showing GPS coordinales shoulg b dong (,p}ef}eigiguﬂdertakan-by,tha

mblerit alr quality monitoring

velop
o

‘communiiy services such as
nedical facilities, public

e workforce ‘a{ site and shall

jleslguidelines, - -

‘The species selection shall bs

The:toncermed district official of

opdnent ;should: make '8 meter-

Q

¢y for- tegulariperiodical
ube wells in'the.viclnity of

_ Using Drane) ard: o
T ‘-'::‘.";.'" 1. I M r-. L -sf“","‘. B

.'."..:. A N el SR e R - J
ROl oD AT e P e
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: elle shradd ’f-'!a.‘
am - C, Govt.of India at Dehradun o Y AL
Bprtert nd ragional'offlice of MOEF&CC, G
submilled to SEIAA and ragiona
hall-yearly compliance feporl, s A
28 Pro}eyci proponent will strictly' comply with EMP/EI ot 16 Mining Department (Lessee) gng
i"ié"iProject proponent'will have to submil EMP/EIA rep sent to Established or Opcrate,
: -_j,‘,"'Polluliqn"c'ontrol Board before gelting work order/Cons

: d in letter and spirit, The nroject
50 Thambove: environmental saleguards shall be implemented in letter and sp ]

e submit -€ix montn
e proponent shall establish' Environment Konitoring Cell ?n!j SEECCU )E;nov! of India a);
compliance teports 1o {his Authorily and regional office of 140 :
Dehradun,

3+ Enlire 0 eration ;
1) The Environmental Clearance s being granted for m_fmngfex,lrachon.or Soaps Or‘% ;;?lrisd
 approved Mine Lease Area. Legal'stalus of the mining lease @rea shall rer{ia'm EEC ‘,-;;j
i and the Environmentg| Clearance is being arented only for the lease perod. T l'f. mine
ERrE l2ase area shall not be yse for any putposé other (han thal spscified in the propssal. y
[ ) The maxinim pErmissible deplh.'fé["mmmg of Soapstone shall not exceed 6 mefars or depth
R of ground water table whichaver is less. During firsl five years of,mr’nfng lease fhe Ufe'p{_h of
R mining shall not excepd 3 meters, Mining beyond 6 melers shall be granled after site visit by
PR S_E;‘_\\C._Ho_wever.-/-'-.u'lhority may alsp visit the site in operationaf phase, whenaver it is found
N iobenecessary.- W e ' = '
3 E?it{ action of 'rn'inor;niine'ra_ifis-. permitted from. 1% Qctober of ‘every'year to 30" June of
- the Subsequent year pr-qnset._éf:h_bns'o‘bh:thchévér-;'-‘l's5-‘éaffier. It shail be ensyred
'ﬁ‘-.?tl:?.‘q:mini_ug activity is-carried oy UL A S el ibe aal A

fvlsag oy S activity! ed out during. \_\_...on-,-sba_son.:,Workér's-§hould, be
-g;‘s’gf;g;e"@- Protected against flash’ od during 45! duneito 30" June and 1*0ct 1o

o 3 Oct duting v 1t
4) _Fj_gdafp}'gii'gn-'of;m' ‘mi

stebilization and coftiya ticn.

q‘_rarjtyzster_:l-:ed;in- externzl

mined; out pits. The viasta
'€ sUflabla for cultivation,

pr - Mining
o onallbe kept away fromit g o
cistance of atleast 100 -'mpe'térs..s-‘,rjh'-:- iBs andmaf_q;'a!m,;d_a:t?a-
el table mechanical ang ye fip by
anting ¢ 9rass species/so!
Qi n. =
6 T ! propanent
; - Mmar by mule.iF

d in mining of
M2t sourcs

%) The projeq

e VIVIECL pioponen e a rans unbfas .
area e o 8RS o e craspnt MINETas from thg oecclre for
2rea. The pioject proponent shafl'ensurg that maximum logg| labour ba €ngaged ang pooss
_empt_oym'eq__.‘_oppqrt_pq{ty-,pr_gvlded, The project Proponent sha| follow ag safety measyres ot
0 7o 10108 Gngoged jn accorgange v, (elevant Acts/Rufes, - Sr
L 40} The project. Proponenl shall'p '

ovide prolaclive respirato devices g o
, ‘d'.-_!?_’?ﬁ_!l’-‘_?,s andithey'shall also bg Provided \?Itﬁ.‘ﬁﬂp’qu_ata?ralt?lhsl 'an;oili\;t’lonr\i::;{s s o fn
and health Aaspacts, ‘Periodica) Medica) exam( orkers o

Pei examination of the v in theSafety
1 £halbe calog ouband iecords maintainog. PRS- ngaged fn thg Project '
1) ha;;-proj_eél". Proponeni ‘s all ensuro ‘compllanca 19 provision :
- ;Ifz_ggylguons"annguwe_ﬂnes.- for the fim heing in force, npsc app aable\;o the arILIACtS e, l
12)' The Bhove ‘enyi onmenta| galoguards sha)| be Implemante P

_ _ _ din lettar ang gppot ok
proponent’ shal establish Eqvirnment Moniloring c ko gudtt T
Detvpiugcion & et |

o o L
-’
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..[ 3) T ) R o 108 S
L iﬂt:: ii‘;\’}d'eﬁlig!-:cllli\ul-u]ghl o include addiljonal safeguard measures if found necessary
Nollfication 200G, nocon Including revoking of the EC granted updaot provision of EIA

This EQ js Rt A g , liahce of Hon'ble .Cau
issued fron time (o it Cis belng grantod subject to compliahee of Hon'ble Court Ordars

o,
:1' { s : . A . L
4) gfr:;;e?ﬁ?denlv?t?\ﬁ:m this Environmerit Clearaiice:shall lle With I Nallonal Green T ribuinal, if
! 4, o ‘0 't b ST v Natisns 0
il tibunal'Act, 2010, beriod of 30 days ‘as prescribed under section: of the National Grean
15) 17t is founy. that it conditions

: _ Talkd dow / slated, Authtirity may cancel
your Environmental C‘Baranuu,dm down by the' Authority are violaléd, Autharity may can

4- _'_Sépec:ﬁc Condiﬁonls.'--r-TO'be Tollowed by Director Indiistty, Geoloqy and Mining Unit,
qvf. of Urtarakhanuz. |

1. Mining and Geology depatiment of the Slate.

produclion levels and should inform the

ﬁ Stuoy shall be earried out alleast ove

avoid over e

Govetnment should recalctlate’the maxinum:
2

Alilhotity accordingly. NI

i e rin & year thiough mines and geology dopartment {o

ot xp!on}ahon_ of mineral, whigh hay adversely alfect the dynamics of site. A copy

o Said study report shall bo subnililed to he regional office of (he Ministry 6f Environment

~ and Fores\ Delvadun angd SEIAA, Ullarakhand. ' Y

3= The Geology and Mining unil. of Induslry Department shall Identlly an agency for
regular/periodical manitoring of: qualily of ground waler of exlsling hand pumps and lube

- Wells In the vicinlty of Ihe mining site. % 9RO S e

4 Digital processing of the enlira leasd areawusing remote sensing technique,shovld-te donz
by Geology and Mining deparimant regularly aiid report should be submitldd to e Ministry
of Environment and Fory sts, Reglonal office at Delivacun and SEIAA, Ultardkb: (it PR

Xy

Mot hej‘§étr,et¢r}f.__
SE[&;[ ttarakhand

No.- 01(37)/2018 dated~as above
Copv for information and necessary action to- SRR N T TERN 2

- W) Secretery, Ministry of Envirdnment, Foresls and Climate Change Gol, Indiral Paryavaren -
- Bhawan, Aliganj, Jor Bagh Road;'3' Floor, Vayu Wing, New DG, 2 8 Sor
2) Prtnclpal’Secr_et'a"ry,’-Envi'ron_rnenl:gnd,_Fpmsts’.fC_Sp'\‘r'e‘fr‘iiﬁe_htT(jf\\._Ullareikhaqd’ﬁDé
3) APCCF, Regional office (Central) MoEF&CC, 25 Subhash Road, Dehradun. =
4) Principal Chief Conservalor of Forests (Wildlife)/Chief Wild Life Warden, Dehradup. -
5) blstri_ct_Magis_ltrate,.'B_ageSh?-jlaﬁ TR A L e
8) Director, Industry, Geology &nd Mining-Unit, Gowt: of Utlarakhand, Bhapalpz

shall comply the Specific Conditions and submit the portto SEIAA Ultars

7). Dlvislonal Forest Officer, Bageshwar, ol IR RO
8) Member-Secretary, UEPPCB, Dehradun,
'9) Guard File. Kbteg

{GSPath) i
Membor Secretary,
hay SEMvUtt‘ﬂrakh‘ah“d" .

o E el N ey

.
AR A Y
£ LR ,";'{"“‘{-j- fll ;‘Il |

¥ ¢ L.t fanidls

N i YTy
N S LNy ot ST T o 41
ety :r.:b. 1“,?.%;#“{1 E';?"ﬁ i_ll.‘ T
(y

A ".. e 1ol San ’ !-'o-ﬁ. ":I P/ X 5 %
ol R A i L A O e R o d
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State  Level Environment

" N
: - A AN, gsessment  Authority, “ga,., 3y
T WR Wm? fauts jl ity Awmmn Bhawan, Third Py g
TR, SRS, EOINEC IR ?\ﬁ' SDLA I.,T. Park, Sahaslradhars 5’-'.;-,_
WNaE, AR T, 46-R,  AREL oo HOV Dehradun” ; Minisiry
"'Wémnﬁ "\T.‘.a' ﬂ"ﬁ'iﬁ'q" : ! "W""\v ol st (COHS“(U(G(J Y
B o e Ratamianery SUE OV ) e Environment, Forests and  Clima
BN RIRAR DL LS R gt f India.

3 el T i) BN Change Government o
e e g | Phone No-0135-2976159
E\F;G‘ .0135—29?6159 : R At 1) Iy 1 Email- sefaa.seac.uk@gmail.com
‘g."‘l +selaa.seacuk@gmail.com gy it g . :
i Lt‘-ﬂt@-r no. _5(25 /<: IAA fey _ D:iud—- =0 February, 2025

W inutes of the 32“ Ncetmquav J)of SEIAA held on 19t Februarv. 2025

: The meeting was Gh'ﬂred by %hrl A R Si
. altended by the feliowing:

- ) Dr. Chandra Bhushan Prasa -fv‘:embe:'
(h) Dr SP Subudhl Secretary

nim Chairm"' n, SEIAA Ullarakhandand was

,_.SEIAA Uttarak
E[AA Ultarakhand

T/ 'e'g Member Secretary
or grant of EC in this
posal as per agenda

ions and dehberat:ons on'e
horlty i as under-~.

or Extraction of Sand/Baj
P|thoraga|h E!y :

s ommntee comprlsm of
15 and in the light of their
taken by SEIAA. UK e

gy and M:nmg Government of
}NH AM/2025. -09(104)/2023 dateq

Ty
NO.“_ 465 “
nst:lulcd an expc. cornmltlee

pn Au_thonty decidud to revert back
)cemmauon a.nd lo send Its rewmmendaﬂon for furt

the proposal

OS%ACIOI herachon s

Eou e Clariangs fof P”"“""’ﬁl L&PHH"IUH of Group Housing Ptole.clof Amit 8
: ”'En:‘l‘m:]mc “L‘i’cat@ Al PlofNo: NH-56; Opposile Grystal Warld, Near Patanja) |
i <}a geye“‘ Bahadrabad, Bhatod, Rejputana, Tepsi- Roorkes, District. Haridwar by A0
; M?’fp E:rmn-,nt Infrodcivelopers Py, Ilct ; _Ohhnn propesal  No
% SiNUJUiNFW\?JG']7421:‘20@5 RO

N ud e :rolmsm uml ltlu.ll.l it SEAQ hag recommended grant !

The Aul|1{?”:i):cc’$"](;ﬂm ”,“{ tha project proponunt (PP) shall submit revised green
I gf I[t:gev\::at:wment fAun duly numlurkell on l«}‘ﬂlﬂ plan covering atleast 33% of the
< be

i | area, ! ;
1otal PIOh uved o PP inits pm;io‘*"“ aren ht.ntemunl has earmarked 15 09% of the

s obse

It r’? ]Ot ;lda as e gfeen ared, i1 4 A
oL lear, how the PI2 will develop green belt in 339 of the total plot area,
lbuu;y'lhe queries ofthe nulhonl~ menbers an fequested to give him

(VIS0 the plﬂ” el L
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Authority demc}adt A anq et
R i b ﬁ; rweﬂ"lﬁé‘c_l(i-thes“ @%f i PR
se.r}d \lsrewm Mendation for cther ay En. f Jﬁl to %EAG tor_ vas
3) E{Wif Qnm"ﬁﬁfﬁlmeam % P RS

- Plant at Vilage. g

examination andto
ance for Proposed- establighmont of
Belwall Mandi, Telis|- Vikasnagar,

Cru;&hﬁl‘ l-~1ﬁ‘(:‘_).n\line proposal NoSIAUK/IN

100 TPH Stone Crusher
District- Dehradyn by M/s
FRA1/517889/2025.

hé *‘9‘.9%'_‘?".“)’_: agreed With e racommendations of SEAC and decided to grant the
l‘-l_\f_ir{m_memal Qig?\rat_‘i?@‘_{ with the lerms and conditions recommendad by it
S Environmental Glearance for p
" Road, New Municipal . No, 139/82, Amrit Kaur Ro
S Healeare (A UL of  Krishnan
' NoSlNUKHNFRAEESTQﬂ?_8’!2{}2&

' _'{Th_e’- Authority agreet__ig_jiﬁj_tjj_.ihé _r_e:é;;'t‘_)'nji;jn_ta_‘j'!cl';:_{if_rqjiﬁ;:_{j_f SEAC and decided fo grant the
: .Eimmnment_;al-_Cigat;aﬁi:’t&:Wi;h.:11_'1'@,3’_1@?"___'."and'c nditions recormmended by it.

roposed Hospital Facllity at Properly No. 19, New
ad, Dehradunby M/s Altrus
Hospital - Pvt,  Ltd.).Online proposal

. 8) Environmental Clearante for Proposed Manufacturing of Pharmaceutical Products
~3long with Incorporation of RED Lab, Quality Control Lab And Pilot Praduction at E-
<0, E21: 8 S=3A; 8IDC ‘Indusirial Area,. Selaqui, Dehradun by M/s Suncare
Fermulations Put, Hd.0 line proposal _NOSi@U_K!INDSﬁTQ:SSBKZOZS,
‘The Authority :agres ] ati C and decided to grant the i
- Environmental Cle

ecommended by it. ‘

%) Environmental Cle
&Research Centreal Khasra
Ld. Village & Postais

_ {Research Cenre);

Proposed Manuf

A Manufacturing of Pharmaceutical Procucts

2539; 2540 Situated at.C-11, Sara Industrial Estate
“Selaquai, Dehradunby Mis' Copmed Pharmaceuticals Pvt Ltd
Online proposal OSIA/UK/INFRA1/520898/202!

+ The Authority agreed with the recommendations of
Environmental C leara nce with the terms: and condition

EAC and decided to grant the
s recommended by it.
7) Ehﬂrcinmemal_Clé'é;i_a;opg..fo,r';.E_x;ﬁafnsiun.-pf~'Exi's;i_ng-Man'ufac!uring Unit of Electrical |
-~ Products 2l Khasra no, 1050, Central Hope Town, Industrial Area, Vikasnagar,
Dehradun. by  M/s 'Dixon . Technologies - India  Limited. Online oroposal
NOSIA/UK/INFRARISZ22 183/2025. o

The Authority agreed wilth the recommendations of SEAC and decided to grant the
- Environmental Clearance with the terms and conditons recommendac by

it. -
2) " Environraental Cl_eara'nc"e for Proposed expansion of exi

at Ground Flonr Curudwyard, Shi Culg Slngh Sabha Langar M
Doiyrale,  Dehiredun by © Mls — Aryan
HOSUJUP-’JII=JFFU-.‘2!!3?2".GB!2(}?5. =L

sling hosnital tacility locateq
all, Rishikesh Read,
Hospital  Quline proposal

The Authonily agrecd vl the re

ommendalions of &
Lovitonmental Claatance with thy

, MEAC and declded to rant
terms und conditions recommancled bytlt. bbhdL

9) Environmental Clesiunce for Proposed Manutactuiing of Toughened Glass :
No- C-6 Fati) Nugir, Lehtadunby Ifs Ulrakiand Tougheneq ':l“ilass‘()nlineb r?}l &
NOSIAIIANF RANIHZ 244512025, Proposal

el ol EomSE . -

The Authority agreed witl the letummendalions ot SEAQ
Environmental Clearance

: and i ..
with 1l lenms and i.uu;hllons fﬂGQMmednedcégegylﬁ grant lhﬂ g
. ‘ " g

_..Paga:
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Mlscell'zneous fﬁatte

. e f rampant unregulageq
A il P[L In the malter o
et gt 2024, Suo Moto f District- Bageshya,
_Regardm? V:f :211_3:2 l;m certain villages of Tehsgkﬁma&oms
Eliﬁ‘ﬂé’p?ni 13512&'*2 Hira Singh v. State of Uttar

ioner in compliance with

' >rused nu. report submttted by Court Commissi oy
| ﬁﬁhc%?r %%‘lﬂii 'ble HIC;III Courl, Nainltal dated- 09.12. 2024d jOlnftt Sms;'J;c{:Srm'e pNo
sent by " Regional Office,  Dehradun,  MOEF&CC  vi e Wi
NGT/10/ 2024/1099 dated 0p. 01 2025, and Hon'ble High Court, Nanitz or S
071120040 002,2024, g, 12,2024, 02.01,2025, . 06,01 2025,  09.01.2025,

10.01.2025, 12,02 2025, 44,02, 202«&12 oz 2025 and. le[ter of SEIAA Cournisel, Dr,
Aman Rab dat.:d 12,02.3005, ey

It 1s e\mmi ﬂ'ldl the ¢
h:as be*‘en pr:lha'l

imdlions [mpo e _by SE!AA m lfa Enwonment C!earances
¢t pro nénts (PP)

aas'gran:ed 169 £Cs for
013 fo tif date under El4
an exec{'as Annextu:e-‘!

{: 'ﬁj er, SEIAA‘
Uttarakhand

Memhers crat ary
SEIAA Uttarakhand

=IVife nt_& Chmale Ohar@e Govt of Uttara!\hand R
in ; y § _ § Sy
-'Sééfe”{aﬁq Grmlhgy and Mming Oovernmc Al of Ullankhand :

- 3- DDGF (). Regional Office, Duhradun MOEFRCE,

4 Shr AR, Sinha’ Chalrman, SEIAA Utmrnkhfmd

' 5- Dr, Chandra Bhushan Prnf.n(i Member, SEIAA Ularakhand. B ;
.l 6- hrlSS Bist, Chairman, SEAC Uttnr'akhaml 1
? 7~ Shri Nccm; Kumar, Secrelary, SEAC Uttarakhang,
f 8- f Aember & Secrelary, Utarakhand PO, Péhradun,

r :

8- District Magislime, Bogephwar,
-10- Dlslricl Mining Officer, Bagaghwar.

Membar Secreta
i Vit SEIAA Uttarakhang
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Annexure 1

Son mtom anw/‘alte detzils in B.Iu:-},h“’ill' d:strlct whlch has been i
oranted LC as per BIA nuhﬁcalmn 200( g e

' Grantedand file | =
S.No P.Piining Site . Date of EC N:, e
h. Praveen Singh Papola, House No - 61, Vrilage ~ Papoli La:ga E. %N[C;dai ;ggffgw
\'r\aﬂn‘y Tehsil & Dist - Bageswar, Uilarakhand Soops 10“9?“_'”__'_’?? 2 .

ect. Kiral, Bagheswar RIS R

2 pr:tj-a Erh:ankur ‘«T\gh Garia, Vil sge— Amjllajco "I'Ehsi! & Dislncl oy IEC No-471-1- (331)"2014 3]

- Bageshwar, ol o Daled- 9.4.2014 014 :

: I3 \Shn Govind Ciri Gaswami, \fm':ge— Mmiddeah TC‘huFl - dek Disi]. + E.C No-472-1-(338)/2 2t

;; B - Bageshwar, - ‘Dated- 9.4.2014 ;
| —

| & IShri'Prem Singh Dhami S/ Lale- Shu Pad m ‘?ingh in Vlilage =
Ohapli, Tehsil - Kanda, District - Bsgeshwar, 1

5. \5 i Dabapputi Sio Shii Remipuri in- Vlttag - Kande Thap a
Vianigaon, Tensil- nsil- Kanda, Dislricl. Bageshwar, i

6. |Shri Ummed Siron 1gh K”laKOl: S10 Shii Prem. Singh }Kal k"'ti
- Gsruwa Sinmoli: Tehsi - Kanda , District— Bagesnwar,

1. |Extraclion of Seapstone by Shri Sunil. Kumar Petshali at Vi

Leetli, Tehsil - Kapkot, Disi, BaaheshwanU{trakha__
Extraction”’of Scapsions. by unrtDiwan'-;_fs_ing_h'-'Pa___qoIa.at_Mi
. Odiyar, Dist. -Bagestiwar. .’ Kol s
; |Environmental Clearance for Enractnon of Soapq!one by Shﬂ-
sEEay I ~{Tiwad, S/ Shii Naveen- Chengra Tiwan Villaga
e i-Bageshwar, District ~Bageshvar.

~ {Environmental. “Clearance for :
|Remesh Singh Majita S/o 8
5 District - Bagashwar, U] ahhn
| Environmental Cisardnce for By
=t Chandra’ Lohzni Sio Shyi’ Nanda Bal{
_____IMaithira, Tehsil & Dicyr Bage shwar_ :
12. {Envircnmental . ClE‘::f::HC!: G E

_ 1Balwant Smgh Bhauryal in Vil
s 1Tehsil & Distt -Bagheswar, -
Vo 13. {Extraction of Criaubatg Era Soa

L Villsge-Chaubata-Era Tensil | & District:Bageshii

;_.r:fc No- 487 -1-(517)/2G14
Dated- 31.5.2014
E. C No-488-1-{333)/2013
-Daled-31.5.2014
 No-490-1-(328)/2012
" Dated- 31.5.2014
E.C No-- 529-1-{559){2014
“iDated- B8 2014
E/C No* 530-1-(546)/2014
4 ‘Dated- 16.8.2014 -
~EiC No-576-1 -(598,/2014
. ‘Dated- 30.9.2014

\ao”ﬂ-@nyzom i
58 013

“1-(' usurzm«s
122014

1-{ 80)2014
Dated- 2. 12.2014

: EC NoBS1 (19 19201

14, \Environmenial ¢ Clesrance (o Pukmg of - Soapstone ‘by Shn Falen EC Na:lmjo’msé?s
oo ~..n_,h Parifiar 8o &y Hayal  Singh: Panhar at \nl!age - Guruwa. kpiry 'Dated- é ~(863)/2015
Ay sumoli, Tensil & District + Bageshwar, - i FERD 25.05.2018 .
15 Enviconmenta) C learance for I:xtrachun of Son pa:nnu, by Mls Newl = B S}
G ©{iis Mines and Minerpls | n wl i(adal Khwasi Taluhn-ﬁagasm\nr L Dat;‘c}?@ @0‘1" 2014 ]
i e - 1Lis\t - Bageshwar, o .
» 16, \Efizitonments) Cleurance for Lnlmclmp 6l *’°ﬂn$wmm“*‘“--—~‘“---~_ 37 wy
£ : Corporation in Vilagey » harkat Chalkhol ) Gu’rg“ustl'-n':ha.- Ecg:{:i 16:6{:351'“0“ :il
i o ATeluka . - Bagushwar, Tehsll. Katida, Dislrict » Baganhw: . ; 2115 RS,
: 17, Ermmnmenla! Clearance {at I,l’."ul‘llnll' 0’ saallilOn\-_]a by hr """"——-——-“\ N
A Suresh Singh Goria Sy Sl Kum Singly Gnrin In"Village Jharkat, & Cgﬁ:j“;; (7:")"’015 i8]
L g - ATeheil £ Diglrict - Bugeshwar: 2015
B 18, [Enviconmental Gl ANCE (o Inm!ian ol ¢ 80,

,qmlulm hy Hh” i \ ¢

APankaf Ehalt S/o Syl Hul’hyuli Cut Bhan in Village . Jagihall, |G|. A § Cg:ﬁsﬁl g;‘ﬁmms AR

Delmel; Tehsil - Kandu, Distict Bageshwar ® <018 "
19, Erwuonrnanlal rm,.unc-: for Eauaction of & bo.:pu,m.., by“:‘i'h;ih'“"“—“* - --..._,_______
mmed Singn Shahi S/o Shi Hhavan Singn Bhgn| i Viltaga . e N;gj"oio %’gg)\’smﬁ _ :

Hargara, Telil- HKapkol, District » Bagoshwar 0s -

20, Enwmnmer.ml Clearance (o Eatiugction ol ¢ u(hljslunu b’;;'—__\\“n

4 Khimali Devi in Villngu « Walkhel, Tehsil . Kanan Dislaet D?il:dsz2ﬂ19“220w2ms
g v - Bageshwar. !
]2, Environmental Cicarance lcl Exlracion o Sa Soups

;lo -IGW o r—t—— T
s Al
[Naiing' Minerals Sivi-Lakman Gingn Choutan-in Vios . iirgj)+ &© ggl 32532; é’f&’f.‘”? .
|Tehsil Kapkol, Dlslncl Baggshwar i ( \ ) PR
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geﬂhwar

i)

; _Emac\mn of ‘%\mpuone in \’uilwe - Papaun Teh & 57555 ﬁébés“‘."@? i EG‘NG'-?A‘UMSWZOTS
: (P\rea 1 14 Hd} ; I G

By

|Bageshwat,

Shn Anand STng’h Kalu‘rm[, Rio-Village: Dofar Tf'f151| & Dﬂ;li»

Dated- 6.12.2019

C1M/s Balml Assoc

Extraction ol bou.wm:
B'sgesh\'nr (7.784 Ha)

By

District. P '.\t\ora::am

: Suge Sh\\ ur

Extraction of Soap pqi

i \eﬂiage - i<aruli. _T._t:ihs:al & District:

wles Bh‘man No 12 Wﬂrd P"ana. Tehs

EC.o-103-0171)/2018
Dated- 31,12.2019

one m\»sllage . De\-ﬂ F ehsl :

Ms Dev bhocmn Mmes uhn Ume

humpur ‘Rmc uunﬁa Lamre Haldwam Dlst-' Na

. EC,No-105-01-(8)/2018
- Dated- 31.12.2015

Bageshwar. .

: t:xira"tmn of-

ECTe: me 7 (1212615
_‘f&d- 31 12.2019

Shn Madho Sngn 4
D\_!unanm't [}*s

C.No-108-01-(35)/2672
d-31.

5 (Owner) wag

79.

Extraction of Saaps

"Nc-128-01 {43,!20?8
ated- 14, o':_zoza :

: st* Eageshw

Diistricl-Mainital,

TEC.No-133-01-(35)/2018
Dated- 14.02.2020

- {village - suwngam;f PO oanoli

iEalraction” of Soapsione i
: Dugna?m; Disi Bageshwar 2 022 ha

@r Shali, & 'Shii. -Y‘ogeﬂd.‘_.

._=Dugn.s|\uri D.sq
Bzaeshwar, Ullarkhand, 7 -

"'+ EC.No-140-01-(32)/2018

ingh. Hararlya Rio-|

Dated- 27.05.202¢

E/traction of 80 q:viryrm T anmae |Jaqlhal| & Bajaena. .TﬂhSil‘ o

EC.No-151-01-{84)72019

By
Shri. Gopal fam, S Shil Lacchom Rom, Village l.i!_'mn.:(:lm_u.lbuua
Tehsil & Dislrict ~ Bageshwar

- |Renga,’ D:.atncl Bageshwar. :3; su(na ixbon il o Dateds £ 1.04.2029 —
3 GO B % b bl t l.

Shri Harist Clwndra }’-and;bal, 5o Trlknchnn Kandpai 8 Shil Kailnsh i
“|Chandra Ehatt, S/o Shi Lywari Dhalt fhalt, Pallu.rhlmnl Posl.
~__|Bhaulchina, Dist- Alrmora. - . .-
72. [Extrzction of Soopstone In Villagu « B mch.mlmlln Tahsil & Oisteict EC No-152-01-(70% 2019 |
- Bageshwar. 4156 ha Dated- 21 07.2020 |

O
- |Bageshwar, 4,990 ha

Exiraction of Saapuiong In. Village + Diadl, Tetisil & Distict

By
M/s Shiv Shokli Mine & Mir-urnls Clo Panka) Kutiar Dhapola
Mandal Shera, POsl- B.ag'_ﬂllv.ur Diglrigl- Bapeshwal

TExiraction of Soapstone in Villsye ~
?:lsﬂ & Districl- Bagu...hwar (15, 155 Ha.h

fayul Wiladi (foyal Dhapela)| ™ EC No170-01+(07)12018

EC.NO-193-01-(15)72018
Dateds 21 07.2020

Dated- 09.11.2020

G Scanned with OKEN Scanner



645

Bageshwar. (2.980 Ha ). Dated- 26-11-2024
By

Shri Kundan Latwal & Shri Rahul Dafoull, R/o Village-Ghingariola
Post- Ghingartola, Bageshwar,

166, Environ.mental Clearance under EIA nollfication dated 14.00,2000 for EC, No-344-01(08)/2022
Extraction of Soapstone al Vill- Kwerall, Teh & Dist- Bageshwar,
(4.773 Ha ). Dated- 29-11-2024
By

Smt. Seema Devl W/o Shri Gaurav Kumar & Shri Akshay Singh S/o
Shri Aan Singh R/o - Vilage - Kwerall, Tehsil & District —

Bageshwar

167, |Environmental Clearance under EIA nolification dated 14.09.2008 for EC.No-358-01(48)/2023
Extraction of Re-Appraisal of existing Soapstone mining at Village-
Odiyar, Tehsil-Dugnakuri, District:'Bageshwar. (4.667 Ha ). Dated- 26-12-2024

e E By :‘ " {;:';

Y i

Village-Kiroli, Post-Kafl, Tehsil & Disirict-Bageshwar. = #“| ™~

L F
JTE e

¢ . b 8
Shri Dinesh Chandra Singh Gariya S/o- Shri Joga Singh Garlya, R/

ar 4L

Extraction of Re-Appraisal of ex'isi_lrig: Soapstone mining at Viilage | .
Jaspur, Tehsil — Kanda, District -Bageshwar; (4:27 Ha). % ' Dated- 26-12-2024

¢

16E. |Environmental Céearaﬁcemﬁn'der EIA notiﬁcé_ﬁon ‘dated 1.45092006 fo Eé.yo.asg.q1(4g):2023

By

I4/s Jai Dhaulinag Mines & Minerals (Pariners- Smi. Dropali Devi 81
Shri Jagdish Singh Dhami) R/o Bachhipur, Motahaldu, Haldwani
District- Nzainital. R 2

169, [Environmental Clearance under EIA notification dated 14.09.2006 for EC.N@6M1(&)Q023
Extraction of Soapstone at Village- Thadaijar, Tehsll- Dugnakuri, '

District -Bageshwar. (4.70 Ha .).. - Dated- 26-12-2024
i Y

Govind Singh Mehra Sfo Lale ‘Shil'Sher Sjﬁgn_;b(‘lehra R/ Villgge o i

Chaaunala, Post- Syakot, Tehsil- Kenda, District; Bageshwar & Shyj S,

Kunjar Singh Ralkhola S/o Shri Nandan Singh Ralkhola Rio Vilage{ . .. *

Reikholagaon, Posl- Saneti, Tehsil & Dislrict- Bageshwar.

APsid+ |
(ShriAR, Snha)  (Dr. Chandra Bhushan Prasad) V alig]
Cha‘ln;wn. Member, SEIAA,

SEIAA, Uttarakhand attarakhand Diglt; ii_ y
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HEAD OFFICE

"——-.;'““‘ J Uttarakhand Pollution Control Board

& B m.; t\ LIFE C?"%@ “Gaura Devi Paryavaran Bhawan"

gj‘ b ASIZ N ‘/ Eiironmeen e 468, IT Park, Sahastradhara Road, Dehradyn
Z‘\— [T ] R LT AL S

&

l:-mai[: msukpe@yahoo.com, Phone No.- -0135-2607092

.05.2023

o § Skl 1y, S ‘ REGD. POST

Mfs Ammd Singh Kalaknil Sunpstonc Mlnc
ill, I’apaun s

; 'I‘chsi! & Dnstt. Bageshwar

Conso‘lidated Conse
(Cunso!idnted Cohsen
- Contro) of Pollution ).A

wPolluhon) Act"-lBBt"" C

nd Authorisaﬁon hereinafter referred (o as the CCA
i Section-zs of the “Water (Prevention & i |

ﬂ_, of 'ﬂ;g {“Air (Prevention & Control or |
) of the “Hazardous and Other Wastes <N
"!_‘lgotifed ‘under ‘Euwranment

or:mining 01‘ Soapslone at VilL
\Y_x_:_ter_Act, “Air_Act and N
Ru!es, 20!6 and the - % ‘}‘i:

of t‘oHowmg = |

2and va v\hd 5

fOI‘ mmmg

a—-;

W A Y ] : .r,i]\ ) :
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! tandards Tor \"‘lnduslrlnl Area 1Commcrcinl Area
: 1 in | Day’ ,:Inghl .| ‘Day Night |, Day_.
s \umc tlme- - Aime time | time |’
(]2 78 e 568,455 |88y
Nigh{ ﬂmc' from IOOOpm loﬁOOa.m.

’Dny ume fmm 6 00 . m &o 10 00 -

o4 (Managemem
hnzardous waste, 1

- Condllions undcr Hnmrduus nnd Olhcr Wnsl
Mo\'cmem) llulu, 2016 - There shall not be rmy

apphcablc. dg BT R

rfﬂus OCA is \' vnhd for L\tracliol\hnlnlng or Soapstuﬂ
cthod wllho‘ul dnmng & b]aklmg obcm}lun

Compﬁlsory documcnts-lo ubmlttcd'by the lnduﬂiry!

¢
En\nronment Statement in Form-\‘ bf Envlro nment (Pre
ort of thc CCA photograph

ér.by“ 1he proce.ss of Open cast serm et
nly . L sl

Un“ Il o g
otectlon)Rufcs‘, 1936

o_ ETP!APC«;!Waste Starage,. 5

s Order dated 02.[2.2022
in the PII.'93P02" as.

okt e

q xecutlon of Bonrﬂ’
.0 l_{on.“ Ie.“rlllg s’

it wlll'l'apﬁroved Mtﬁmg

L Ptk LR s

tegard, and nstructionfissued time 10 fime.- <5, 10

‘prescribed.in| '
perrnancnl piller(s) a!ong the boundary of the mining area and

Thc Occufner shall make
shall display details; as- Name of Occupicr bcnsr. D.:tc & Val:d:ty. Lcw: Ar-a etc.abis

A0 -prominent plage.’l g v Ay ‘-~-' W e
= ol 4%2¢ The Oocupicr shall ensure, JLhz'.t whntcvcr deploymcnt ot‘ labour anracts thc WM Act. thc 2
#: : NeCRY it ~ proyision thereof shall Desirictly followed: i o
481 The, Occup)qr_shall ensure reguinr..walcr spnnkling in cr\ucnl!y prone to- m;poiluuun and

heving high’ Jevels ol‘ l’mlcuinle Matter (PM)’ iuch as Imding nnd unloading peints and -

THR A -.,._.

el transfer poinb YR R
CThe Occupler shal] undcnnkcn ndcqunlu sufcgun.rd meuures dunng e\ua»uvm of minor |

* minerels nnd enstre thit ‘due 1o this uulwuy the hydro-geological refine of ‘ium}undmg
‘nres shull no! be r!fcmtd.\ A oty
7. 4% ‘,!:hlculn( ‘emlss 'Dﬂa?hﬂ" be keptlundct Lomrol GY\Q wgululy monitored. The mu\cd
umtcrlu}fov;r buiden shull Ui canléyd'out thiolgh the coyered vehicles only and vebicles ©
‘carfying the mined ) aneteriul/over burden stall lm b oyetloaded.

ﬂ - Wining of " soap, sone enly stallt bare ed QUL U5 per epproved mining plan,
| . ‘ a2ruI:jl]iS:,i{l;!uulnu elo shall ‘be- cuuled‘oi\ qnlytauer p:ior approval of the Competent '
| 9. : }‘trlbdicai medical uumlmtruu of \w:\m l.-upgcsl in mlniug activity shall be cairied out

S pnd recurdy mulntalned. .

'y ; The Occupler shal) teko, pl ecsuionsry. ey uring  minin i -
, _ | wnwnuuin&‘uu}!u\on D(c'ndlauwul uwrr.g‘ n::::\,d g Bigeg, o fbr
b A N" chwige ghotl be made by mining !cdumk)gy wd wops of mluing work \\llh&ut ptmr y
4 ' . . upprovil of compeient lUIhD.llly \ :
: d 12, Mining shpll be wutd out in stipulated tlma and dowation us permitied by competent .

" puthority, -
ol

o

|
Clgan Buvirgomeut yod llullhy lltc a-;‘
E. : CUR T LT R RGIER U e
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13. The Occupier shall comply with the directions/instructions issued by the

authority from tithe to time. v
The Occupicr shall strictly adhere to the conditions
the competent authority & provisions of approved mi
15, The occupier shall comply with the Environment

proposed environment management activitics, scrup
16. Overburden generaled from the mining

Compelent

of Environment Clearance issueq by
ning plan, scrupulously. i
Management Plan and shall execule
ulously,
process shall be managed and restored as per i

burden shall be treated as non

approved mining plan. lllegal disposal/dump of over
compliance,

The Occupier(s) shall mark the minin
Authority and mining shall be carried oqt nly in

par

18. . The Occupier shall ensure to submit Amb i
g capacity as permitted by the
B ° !‘;(o Est.ablish.and;‘(fCA issued 2 .
- ' : j
; Jvironment (Brolection) Act
A< applicant shall stricq

the lis
il

Totification of MoEF&CC,
Jttarakhand Government
6.02.2021::

luer b Qﬁnmmt \._d\Em?.\fﬁ-Sﬁfatlcast-
by the M

OEF&CC' and $hall report >

FFFFFF

disposed jointly at onedis

al disposal

. meastrement equipment at final disposa
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As SUCH, it is evident from the above obscrvations that Unit is

(Prevention and Control of Pollution) Act- 1974 and Air (Prevention an

violating the provisions of Water
d Control of Pollution) Act-1981;

and
Now Therefore, in exercise of the power conferred under Section 33(A) OF Water (Prevention
of Air (Prevention and Control of Pollution ) Act-

and Control of Pollution) Act-1974 and Section 31 (A)
1981 as amended from time to time, M/s Anand Sing Kalakoti Soapstone mine, Vill-Papaun, Tehsil&

Distt-Bageshwar is hereby directed:-
1. Toclose down your Unit with immediate effect.
2. To deposit Rs. 10,08,000/-(Rupees Ten la
compensation as first phase of violation in favor 0
in the form of demand draft at Dehradun.
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